
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
CHENNAI BENCH 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 06.10.2021 (WEDNESDAY) 

COURT OF CHAIRPERSON (VIRTUAL MODE) 

02.00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

1. Comp App 

(AT)(CH)(Ins) 

No. 166/2021 

Committee of Creditors of Meenakshi Energy Ltd 

V 

Consortium of Prudent Arc & Vizag Minerals and 

Logistics P Ltd & anr 

With 

Edward James Joy Saha -R1 

Ravishankar Devara 

Konda-R2 

2. Comp App 

(AT)(CH)(Ins) 

No. 174/2021 

Ravi Sankar Devarakonda RP of Meenakshi Energy 

Limited 

V 

Consortium of Prudent Arc Limited & Vizag Minerals & 

Logistics Private Limited & Anr 

J. Sagar Associates  Rubaina Khatoon -R1 

Bishwajit Dubey -R2 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

3. Comp App 

(AT)(CH)(Ins) 

No. 236/2021 

I.A. DHAS 

V 

Hemant Sharma 

V.N. Balakishore  

4. Comp App 

(AT)(CH)(Ins) 

No. 237/2021 

Kenstream Ventures LLP 

V 

Kotak Mahindra Bank & 2 Ors 

G. Anandarama 

R.Sathish Kumar 

 

5. Comp App 

(AT)(CH)(Ins) 

No. 238/2021 

Andritz Hydro P Ltd 

V 

Ravindra Beleyur RP 

Shruti Kanodia 

Deepika Murali 

 

6. Comp App 

(AT)(CH)(Ins) 

No. 239/2021 

Committee of Creditors (KSK Mahanadi Power 

Company Ltd 

V 

V. Venkatachalam RP & 2 Ors 

Cyril Amarchand 

Mangaldas 

Y. Suryanarayana Caveator 

For R1 

 

For Admission (After Notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

7. Comp App 

(AT)(CH)(Ins) 

No. 215/2021 

& IA 

No.498/2021 

Amlika Mercantile Pvt Ltd. 

V 

Key Trade AG & 2 Ors. 

Rama Subramanian for Applicant 

V 

Anirudh Krishnan for Respondent 

Anirudh Krishnan 

Adarsh Subramaniam 

 

Bharadwaj -R1 

Mummaneni Vazra Laxmi-

R3 

 

 

8. Comp. App 

(AT)(CH)(Ins) 

No. 222/2021 

OCS Group (India) Pvt Ltd 

V 

Bijoy Prabhakaran Pulipra (IRP) PVS Memorial 

Hospital P Ltd 

Sandeep Sharma Notice Served 

9. Comp App (AT) 

(CH) No. 

10/2021 

M. S. Muralidharan & another 

Vs 

Technology Frontiers India Private & 10 others  

K. Gaurav Kumar PCS 

Alpa Jain PCS 

Sri Ram PCS R1 

RanghaSyee R8 

Kumarpal Chopra R9 

P. Gridharan R3, 4, 5 & 11 

Gauri Rasgotra – R6, R7 & 

R10 

R2 Served 

10. TA No 47/2021 

(Comp App 

(AT) No. 

120/2020) 

S. Subramanian  

V 

The Registrar of Companies 

Rohit Sharma P. S. Singh 

11. TA No.57 /2021 

(Comp App 

(AT) (Ins) No. 

460/2020) 

V N Commercial Corporation  

V 

Srinivasan Resolution Professional & Ors 

Ashih Rana Dhurga Prasad -R1 

Snigdha Singh -R2 

Ravi Kumar -R3 

 

 



For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

12. TA No. 

39/2021 

(Comp App 

(AT) No. 

427/2020) 

S. Sudeep  

 V 

Dhanalakshmi Bank Ltd & anr 

Asish Makhija 

Akanksha Vasudev 

Richa Singh 

Aswini Kumar Singh 

P V Dinesh – R1 

Raju P K - R2 

 

Copy to:  

By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                   (Chennai Bench) 

For Assistance,         

 1.Dy.Registrar  - PH No. : 044-2888 0500 

         CELL      : 9940225692 

 

2.Court Officer - PH No. : 044-2888 0450 

             CELL      : 9445892169 

 

 

http://www.nclat.nic.in/

